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SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

WRIT PETITION (CIVIL) NO. 682/2022

AHSI ASSOCIATION OF HEALTH SCIENCES INSTITUTES PETITIONER(S)
VERSUS
UNION OF INDIA & ORS. RESPONDENT (S)

[ONLY I.A NO. 188414/2025 IN SLP(c) NO. 1047/2025 IS LISTED UNDER
THIS ITEM]

WITH

SLP(C) No. 1047/2025 (XI)

IA No. 188414/2025 - APPROPRIATE ORDERS/DIRECTIONS
Date : 15-09-2025 This petition was called on for hearing today.

CORAM
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE K. VINOD CHANDRAN
HON'BLE MR. JUSTICE ATUL S. CHANDURKAR

For Petitioner(s) :Petitioner-in-person

Mr. Chiranjivi Sharma, Adv.
Mr. Vasu Gupta, Adv.
Mr. Pranaya Goyal, AOR

For Respondent(s) :Ms. Aishwarya Bhati, A.S.G.
Mr. Sudarshan Lamba, AOR
Mr. Padmesh Mishra, Adv.
Ms. Kanu Agrawal, Adv.
Mr. Arkaj Kumar, Adv.
Mr. Annirudh Sharma-(II), Adv.

Mr. Gaurav Sharma, Sr. Adv.
Mr. Dhawal Mohan, Adv.
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o Mr. Rajesh Raj, Adv.

Mr. Ashok Kumar Panda, Sr. Adv.
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Mr. Chanchal Kumar Ganguli, AOR
Mr. Raja Chatterjee, Adv.

Mr. Sarvesh Singh Baghel, AOR
Mr. Shaurya Krishna, Adv.

Ms. Pankhuri Shrivastava, Adv.
Ms. Neelam Sharma, AOR
Mr. Aditya Kumar, Adv.

Mr. Amartya Ashish Sharan, Adv.
Mr. Akash Kishore, Adv.
M/S. Sharan & Associates, AOR

Mr. Himinder Lal, AOR

Mr. Sanjeev Agarwal, AOR
Mr. Ekansh Agarwal, Adv.

Mr. Ankit Agarwal, AOR
Mr. Mikhil Vij, Adv.
Mr. Koustubh Desai, Adv.

Ms. Aditi Tripathi, AOR
Mr. Shashank Shekhar, Adv.
Mr. Pragya Priya, Adv.

Mr. Ravi Anand, Adv.

Mr. Devashish Bharuka, Sr. Adv.

Mr. Ravi Bharuka, AOR
Mr. Shashank Chamoli, Adv.

UPON hearing the counsel, the Court made the following
ORDER

IA No. 188414/2025 IN SLP(C) No. 1047/2025:

1. we are not inclined to entertain this application.
2. The application is, accordingly, dismissed.
(POOJA SHARMA) (ANJU KAPOOR)
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